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?1cICI Home Finance
Bronch Office: 1st Floor, Office Mo, PO21L47, Harmony Ploza, Opp. SEI, Boisar, Dist- Palghar- 401501

Corporate Office: ICIC] Home Finonce Company Limited ICIC] HFC Tuwer._-'\,

Andheri - Kurlo Read, Andherni {Eost), Mumbaoi - 400052, Indio

[See proviso to rule B{6)]
Motice for sdle of immovable ossets

E-Auction Sale Motice for Sale of Immovable dssets under the Securitization and Reconstruction of Financial
Aggets and Enforcement of Security Interagt Act, 2002 read with praviso to Rule 8 (B) of the Security Interest
(Enforcement ) Bules, 2002,

WEDNESDAY, NOVEMBER 27, 2024

DURISHN

| MADHUE

: ||4|

AT

ASREC (INDIA) LIMITED

Regd. Add: C-713 BSEL Tech Park, Plot N0.39/5 & 39/5A, Sector 30A, Opp.: Vashi Railway Station, Vashi, Navi Mum-
bai, Mumbai City, Maharashtra 400703.

LLPIN: AAF- 6086

SR Ec Corporate Office: 201/202, Ground floor, Bldg. No.2, Solitaire Corporate Park,

E-Auction Notice Sale of Assets under the Insolvency and Bankruptcy Code, 2016
Date and Time of E-Auction: 16th December, 2024 at 11:00 AM to 02:00 PM
(With the unlimited extension of 10 minutes each)

= Andheri — Ghatkopar Link Road, Chakala, Andheri (East), Mumbai — 400 093.
"lll‘."ii Limited | Contact: Dhrupad Acharya: 7383127311. Email: dhrupadacharya@asrecindia.co.in

NOTICE FOR TENDER - CUM - AUCTION SALE OF HYPOTHECATED SCANIA BUSES

Matice is hereby given to the public in general and in particular to the Borrower({s) aond Guarantor(s) that the Sale of assets of Corporate Debtor by the liquidator appointed by the Hon'ble National Company Law Tribunal, Mumba_l Pursuant to assignment agreement dated 20.10.2022 executed by Volkswagen Finance Pvt Ltd, we as a secured
Badeiv d ibed i b ) ! sdich dto the S d Creditor. the P T fwhich hae Bench vide order dated 01st March 2023 in .A. 2663 OF 2021 IN C.P.(IB) No. 236 of 2020. The sale will be done by the un houk i ) ’ X
Sl e ipobrteb s et e e o el i e R e R e e dersigned through the E-auction platform https:/leauctions.co.in (Linkstar Infosys Private Limited) creditor intend to sale hypothecated Scania Buses in LOT wise strictly on AS IS WHERE IS, AS IS WHAT IS, and NO
beoen token by the Authorized Officer of ICICI Homa Finonoe Company Ltd,, will be sold on “As is where 57, "Asis R RECOURSE basis
whatis", and “Whatever there is”, as per the brief particulars given hereunder; Blockl Class Description gs_erve EarrBest M%ney Incrver;'lental sIL : o o _ _
: : : : rice eposi alue Notice is hereby given to the public in general inviting tenders in prescribed forms under sealed cover for purchase
Sr. | Mome of Borrower(s)/ Details of the  |Amount|Reserve | Doteand | Date & | One Day | SARFAESE Plant & |24 Bulk Milk Coolers (BMCs) along with condensing makes, DG : ;
No. ta Earmwerl.::.f Sc:qﬁdhﬁﬂﬂl:sl ot Epn.::,- Timeof: | Timeaof | Before Stoge I an Sets, Milk Testing units, Weighing scale etc. which are installed % i said Scania Buses.
Loan Account Mo, if any Deposit (situated at Ber)-D%haQ, Shn?ondai\n Pladalcl, Ranjangt?honthalegaf;al]dgfll!, SrNo. | BusRegNo: | ReservePrice |  EMD Parking Location Date of Inspection i
| - F —TEy D P alwe Khurd, Pimalgaon Malvi, Manjarsumbh, Khospuri, Khadki, — - '
) (B B} (5 il (G i) il different | Lo e aom Eondali Pimor. Kofndar. Ghueal. Wadon 1. | KAOTAF0556 | Rs.7,25,000/- | Rs.72,500/- |Trinity Warehouse, E City,|  26.11.2024
1. [Mahendra Ramkishan |Flat No. 101 & 102, (R, | Rs. |DecemberiDecemberDecember) Physical locations) . Tkl hodeg: ed - Shriqonda i Bangalore —560 100
| 30,61, | 20,75, | 06, 2024 | 13, 2024 | 12, 2024 |Possession Deulgaon, Takali Lonar, Ghodegaon, Jamkhed - Shrigonda, 2. KAO1AF0304 | Rs.7,25,000/- | Rs.72,500/- |Pangaiore— : To
Shah (Bomower] Milam | 1st Floor, Avenue 3 ! ; Anandwadi, Mundek di, Kshti -Sh d
Devi {Co-Bomower) | *H" Bullding Mo. | oo, | 220~ | 11:00 AMI02:00 PM | before pandwad, Tundekanvad, Tsni -Srigonda 3. | KAOTAF5825 | Rs.7,25,000- | Rs.72,500/- 30.11.2024
Mohendra Shah 26 In the building Nnhu'r:- Rs. | 9300 PM | 03:00 PM | 05:00 PM Last date of submission of Eligibility Documents | 13th December, 2024 in the manner mentioned in detail E-auction : cbr&sdy Ae, a1
(Co-Borrawer) known as "Sanjari 13”'135_‘1 2,07, Process Document 4, KAO1AF6579 | Rs.7,25,000/- | Rs.72,500/-
Loan Account No. Apartment.”, ' 522t Deciarafion of Eligible Bidder On or Sefore 13th Jecember, 2024 5. | KAOTAF0552 | Rs.7,25,000/- | Rs.72,500/- |Reshma Begum Yard, #52/1, 02.12.2024 To
LHMMROOO01345065 &) Survey MNo. 49451, Last Date for submission of Earnest Money Deposit | 13th December 2024 ' 5 L2500 L2500 Mooka m% ika |,a 0 u/t’ e
1'3;-5?:2.@?;:: Iellém:u%tigr?r\:v(i’litg)%n:oz(fiLtjrtlzteecsia(:?l i“sAaSslg%ﬁrI:ERE 1S”, “AS IS WHAT IS”, “WHATEVER THERE IS BASIS” AND “NO RE L PROATS [ o 725,000 1 RS 72,500" sz:rr; rgoaa é)asgglorgs', (19.09.2m To
Dist. Palghar. P Co ’ ; [ . KAO1AF5827 | Rs.7,2 - | Rs.72 - ’ .00 pm
. COURSE BASIS” as such sale is without any kind of warranties and indemnities through approved service provider Linkstar 8 0145827 | Rs.7,25,000/ 5.72,500/ 560059. 05.00 pm)
The online auction will be conducted on website (URL Link- https:fossets matexauctions.com) of our auction Infosys Private Limited Contact person on behalf of E-Auction Agency (Linkstar): Contact person: Mr. Dixit Prajapati Email 9. KAO1AF5824 | Rs.7,25,000/- | Rs.72,500/-
agency Matex Net Pyt Ltd. The Mortgagers/ notice are given o last chance to pay the total dues with further id-admin@eauctions.co.in, Mobile No.: +91 9870099713 , o , , 10. | KAO1AG5444 | Rs.7,25,000/- | Rs.72,500/- (RUBY ENTERPRISES #22| 05.12.2024 To
interest till December 12, 2024 bafore 5,00 PM else these secured assets will be sold as per obove schedule. 2. Documents shall be submitted to Liquidator through email and hard copy in the format prescribed in the detailed E-auction 11 KAOTAG5441 | Rs.7.25.000/- | Rs.72.500- Kunigal National Highway 07.12.2024
The Prospective Bidder(s) must submit the Eamest Money Depasit (EMD) RTGS/ Demand Draft {DD) (Refer Process Document on or before 13th December, 2024. The b|.d form along with detailed terms & conditions of the complete : [ 159, | No.fe, Bavikere Post Yentagananalli e
Column E} ot ICICI Home Finance Company Limited Branch Office Address mentioned on top of the article on or E-auction process can be downloaded from the website https://eauctions.co.in. . . . 12. | HR55AB8591 | Rs.7,25,000/- | Rs.72,500/- Near Semi Labs Nel | (10.00 am To
before December 12, 2024 before 04:00 PM. The Prospective Bidder{s) must olso submit signed copy of 3. Itis clarified that this invitation purports to invite prospective bidders and does not create any kind of binding obligation ear oemi Labs Nelamangaia
Ragistration Form & i?ﬁd Tarme and Conditions 56 at IC1CH Home: Einaves Compohy Limitad Branch Office on the part of the Liquidator or the Company to effectuate the sale. The Liquidator reserves the right to cancel or modify the Bangalore Rural - 562123. 05.00 pm)

process and/or not to accept and/or disqualify any interested party / potential investor/bidder without assigning any reason
and without any liability.

4. All the terms and conditions are to be mandatorily referred from the detailed E-Auction Process Document, prior to sub-

mission of EMD and participation in the process. The Liquidator can be contacted at lig.madhurnourishment@gmail.com.

Sd/- Prashant Jain

Liquidator — Madhur Nourishment Products LLP IBBI Reg. No: IBBI/IPA-001/IP-P01368/2018-2019/12131

Email ID: ipprashantjain@gmail.com; lig.madhurnourishment@gmail.com

Correspondence Address: SSARVI Resolution Services LLP, B-610, BSEL Tech Park,

Sec. 30 A, Vashi, Navi Mumbai- 400 705

Contact No: +91 9082607703 (Call on WhatsApp) )

Last date for Bid Submission: - Thursday, 12.12.2024 till 12.00 noon.
Date and Time of Auction: - Thursday, 12.12.2024 at 03.00 PM

Place of Auction: - ASREC (INDIA) Ltd, Corporate Office, Mumbai
Preference will be givento the bidders bidding in alot of 2 or more buses.
Tender forms along with terms and conditions of the sale will be available at ASREC (INDIA) Ltd, Bldg. No.2, Unit
No0.201-202A & 200-202B, Gr Floor, Solitaire Corporate Park, Andheri Ghatkopar Link Road, Chakala, Andheri
(East), Mumbai — 400 093 from Monday i.e. 18.11.2024 onwards between 11.00 AM to 04.00 PM against
payment of Rs.1000/- (Non-refundable).

For more information, please visit www.asrecindia.co.in
Date: 27.11.2024

Address menticned on-top of the orticle on or before December 12, 2024 before 05.00 PM. Eornest Money
Deposit Demand Draft (DD) should be from o Maotionalized/Scheduled Bank in fovor of “ICICI Home Finance
Compony Ltd, - Auction”™ poyoble at the branch office oddress mentioned on top of the article

For any further clarifications with regards to inspection, terms and conditions of the guction or submission of
tenders, kindly contoct ICICI Home Finonce Company Limited on @520807 300,

The Authorized Officer reserves the right to refect any or all the bids without furnishing any further reasons, For
detaited terms and conditions of the sale, pledse visit https:fawwicicihfo.com'

Date; Wovember 27, 2024
\ Place: Palghar

Date: 27.11.2024

Authorized Officar, ICICI Home Finance Company Limited, J )
Place: Navi Mumbai

CiN MNumber:- UB5922MH1999F1LC120106 /

Sd/-

’F Cor : & imni - i -\'I : i i i
. porate Office; ICICI Home Finonce Company Limited ICICI HFC Tower, Andheri - Kurlo Rood, Andheri (East). Place: Mumbai Authorised Officer
#ICICI Home Finance | ;P10 10650, india
Bronch Offices 1st Floor, Office Mo, POA'147, Harmony Ploza, Opp. SBY, Boisar, D4st- Polghor- 401501
Bronch Office: Office Mo, 101, Ist Floor, Fortune Business Centre, Neor Ambience Hotel, Kospote Waosti, Wakod Pune- 411057
Bronch Offices 148/C/Plot Mo, 15, 3V Prime, 2nd Floor Above Mexa Showroom, Hotgi Rpad, Sofopur- 413003, Rl con
Branch Office: 2nd Floor, Office no. 203, Sai Midas, Opposite Pativala House, Magar, Manmad Poad, Sovedi, Ahmednagar- 414003 CIN; LB5110KAT387PLCO0S3GE
Motice for sale of immovable assets through Private Treaty Registered Oflice: #21422, Bommasandra indusirial Area, Hosur Road, I
Bengalury- 560099, Ph:080-41379500/ Fax: 080-22354057 GODREJ INDUSTRIES LIMITED
Sale Notice for Sole of Immovable Assets through Private Treaty under the Securitisation ond Reconstruction of Financial Assets and Enforcement of M“L g Iél] l- " I:I o CIN: 24241 MH19RBPLCOGTTR]
Security Interest Act, 2002 read with Rule 8(8) riw Rule 2 (1) of the Security Interest (Enforcement) Rules, 2002 ML MESATA A A MELINE, W AN A com Registered Office: Godre One, Pirsshanagar, Eastam Exprass Highwey,
I Home _Firmncg' Company Limited (1CICIH HFC) conducted several e--!tyi:tinnﬁ for the sole of the mortgoged property mentioned below, however, all NOTICE TO THE SHAREHOLDERS Vikhroh (East), Mumbal - 400 078, Maharashira
such e-Auctions failed. Mow, an interested buyer has approached ICICI HFC with an offer to purchase at Reserve Price [Please refer below table)], Motice Tel.: 422-2518 8010; Fax: (027-2518 BOSE
is hereby given to the public in general and in particular to :h_e Borrower(s) ond Guarantoris) thot the below-described immowvable property SUB: TRANSFER OF EQUITY SHARES OF THE COMPANY Emall id: investor & podreinds com: Website: wiw podreirdusiries com
mortgogedithorged to the Secured Creditor, the Possession of which hos been taken by the Authorized Officer of ICICI Home Finonce Compony Ltd,,
will be sold on “As Iswhare is”, “As s what 15", and “Whatever thereis”, by way of Private Treaty os per the brief particulars given hereunder; TO THE DEMAT ACCOUNT OF THE IEPF AUTHORITY NOTICE
This Notica is heraby glven ta those shareholders who hava not claimeddencashad their NOTICE i horebry given thal e Jollowing Share Ceificales are statod 1o be losl | mispiaced | slofen
< Name of Bormwer{s) Detals of the Amount | Reserve [Date and| Dote & | One Day | Sarfoesi dividend declared for the vear 2016-17 and the same has remained unclaimed for the a,"'““eézm'md o cers hetuod fclsiments therple have dppied to the Comody Torieaue of dupicoly
Moy Co Borrowers! Securedasset(s) Out- Esr’ﬁfﬂ Time of | Timeof | Before Stage pariod of saven consecutive years Shane Carificales i L
Guarantors/ Legal Heirs. with known stoncing honey Froperty | Auction | Auction b s il _ 2 Falia Mame of thi Sharahalders Mo, of Distinctive Share
Loon Account No. encumbrances, if any Depant |INspection Date Pursuant to the pravisions of sections 124 and 125 of the Companies Act, 2013 and ik Ghatae Nos. Centifieate
A (B} 1) D) =) F G H) m other apphcable provisions of the Act read with Investor Education and Protection Funid (Face Value Mumbers
L. |Pafiovi Gongadhar Maik Flat Mo, 104, 1st Floor, E wing, IPSIT Rs. Rs,  |[December| DecemberDecembaer| Physical Authority {Accounting, Audit Transfer and Refund] Rules, 2016 ("IEPF Rales") the ¥ each) | From To
(Borrower) Gangadhar Malk (Co- | Sweet Home-1, S No. 335, Villege Mahim, :—%ﬁ%} et ??:Dzljﬂi:d B g Passassidn Dividend amaunt(s) remaining unpaid or unclaimed for a-period of Seven years fram | - Togy0913 | yamGANKAR vaSaNT vinavak | 270 Joosors1ear | oosors1ese] dddodss |
Borrower) Loan Account No. Taluka Palghar. h]‘nv:l:mh;ar = 0300 PM | {?3:1}[.‘! F'I'-.-'I:{M'fil'l} P.M the date of fransfer to the Unpaid Dividend account will be transferred to the IEPF MADHURT VASANT VAINGANKAR l
MNHBLIRGO 53570 L5 : PLEEH o : !
UM000012535 13,2024 | 90.000/- _ achc:nurrln csmthlri:;ed Egtﬁm['r]r_ﬂdﬁu;nr[ll'lm;anI.dA:mr!:hnglj,'. th;u*::réa:a?a of ﬁ?agerzn!dntrls 0010512 | VAINGANKAR MADHUR vasanT| =70 me”ﬁ NO501R1686] 0400453 [
i — whio has not claimed the Dividend declared for the year -17 are liable 1o be VASANT VIMAYAK VAINGANKAR
2. |Dinesh Magdum Chaurasiya Flat Na, 203, 2nd Figor, A Wing, Building Rs. Rs,  [December)DecemberiDecember| Physicol ' E o y . 1
{Borrower) Vimla Dinesh Mo, 1, Sector Mo, 9 on the project known 26,37, 560, |06, 2024 | 13, 2024 | 12, 2024 [Possession ransferred to IEFF account In case any parsce nas any. okams in respect of the above-mentoned shares/any obiectonis) for tha |
Chaurasia (Co-Barrower) Loan as “Dream City", Survey No. 74/2, 76, 85, | 19036/~ | 000/ |11:00 AM}02Z.00 PM| before All concernad shareholdars ara haraby raquested 10 claim 1hair shares and dividend on tesuance of Letter of Gonfirmaions in fvout of the.sbove slated applicants, be'shefhay should lodge
Account Mo, LHMMRO0001407509 |78, 75, 74 Hissa No, 1 situnted ot Village | November| Rs. [D3:00 PM | 03:00 FM | 04:00 PM or before 25m February 2025 by making an application 1o 1ha Begister and Trangfar | | ther claimis) or objectianis) within 15 (Fifteen] deys of the dete of publicasion of tis Notce. If within 15
& LHMMROG001407671 Boisor, Tol-Palghar, Dist. Palghar, Boisar, | 13, 2024 | 55,000/ P | ik o s i o : - (Fitteen) days fram the date hareal, no cimiz) are racaived by the Campany in respect ol Ihe said
s, ghar, Dist. Palghor, : . i apents i.e Link intime India Pyt Lid in writing. Any claim made after the above Shars Ceriificates; Latier of Conbmmations willbe lssued, The public s hersin; caulicned sgalnst dealing |
3. [Devnarayan Mahata (Borrower] | Flat No, 301, A Wing, Dharti Complex, Rs. Jtﬁlj!;f] D'—‘-“‘:gg'zh'?‘- D%{fmgﬂfil:'?mzmg“ PH_"f!“E"“;"' mentionad date shall not be considered as valid and will not ba taken on record. in any way Wil i abcve-marlionsd Shars Caronian. I
Sanali Devnarayan Mahto Survey No. 32/1, Village Varangade, 1}[3.2‘5;. by E‘f_-m A:.i : u:-lz-bznupa-' lééfun 4 |Possession Please nota that no' claim shall ie against the Company or its Registrar and share For Godre| Industries Limited |
(Co-Bormawer) Loon Account Mo, | Toluka & Dist. Palghor 3745y 2 Ji %2 | e } Sdi- |
L HEOVOO00 1404611 & November| Hs[03:00 PM | 03:00 PM | 04:00 PM transfer agant in respact of individual amount, shares and other benafits accruing & " |
' 15 i i upama Kambie |
LHBOVODO001404612 13_. ..R.DH dD_,EDF.f- I (| PO me_renn- &0 tr?nsferred ta |EPF. The shareholder can however ciaim their u.n.r.ia.-mﬂu:l Place: Mhithbai an & Compliance Officer |
4.|Sujit P Singh (Borrower) Rekha Elat No. 302, 3rd Floor. Roghavendra Re. e |December December December| Ehysical !jWI{FEﬂ-.['.i and x.har_es akready transferrad to |EPF by following the |:IF-:]=[.!E.'I:|I.IEE stipulated Date: Movember 27 2024 (FES 12730) |
Sujit Sirigh (Co-Barmower) Regency, Wing A, Bldg. 1, Haranwadi 7179, 7.00, |06, 2024 | 13, 2024 | 12, 2024 |Possession in tha IEPF &utharity { Accounting, &udit, Transter and Befund) Rubes, 2016
predie il o Midka; Mear | P International Collge. 656.74/- | 000~ Dl;_:gg ;'r:f .-'ggfgg ;’ﬂ:ﬂ:_ggr;m In case of any claims or queres, the shargholders may write to the Secratarial 2
LHMMRODDO1325510 Mahim Road, Mahim Palghdr West, PE”?{E';:' '.-’UFLEJISI;DI - : b Department of the Company at secreiarial@balpharma.com or contact the Company's WEST[HH Hﬂ".wn' s GIH r“n m“M BAIHHS!
5. |omdhyon Romashankar Singh Rﬂﬁ 1065, 1st Floor, B Wing, Afre Be | Fs |December|DecemberiDacember| Fhysical FIRUBHRIE, L KHTITR IRGA FfivaR: SN 3 b JEE 3L 00n S4P PR G Baliadut
mdhyon Ramoshankar Sing at Mo, ; 1st Floar, i, en ’ ; : | 2 A e 3 = ! :
(Borrewer) Ranjona Omdhyan Apartment, Survey No. 78/B, Em No. E. 17,83, 8,00, |06, 2024 | 13, 2024 | 12, 2024 |Possession Shastri Marg, Vikhroll West, Mumbai- 400 083, Tel No. +81 22 6656 5484 ADD MORE COMFORT WITH COOLER RIDES
Singh {Co-Borrower) Loon Village Mavli, Palghar, Dist. Thane. 33892/ | 000~ |11:00AM  02:00PM| before Fax No.: +91 22 G656 84%6 Email: ceg-unit@linkintime.co.in
Account Mo, LHBHOOMOO01257030 Mowvember R, 03:00 P { D300 PM | 04:00 Pid Far Bal Pharma Limited
& LHEHOODOO1257031 13, 2024 | BO.GOO- Sd/-
: : _ = : rearr e Diatn Hecembe il Daje: 26.11.2024 i
8. [Neelam Devi (Borrower) Ashish Flat Mo, G-4, E Wing, Ground Floor, Rs. Rs,  |December DecemberiDecember| Physicol . Shailesh D Siroya
Kumar M Shukla (Co-Borrower) Building No. 1, EGftgr Na. B, Dream City, 13,44, 5.60, |06, 2024 I 13, 2024 | 12, 2024 [Possession ﬂ-ﬂﬂyﬁn‘ualﬁl‘u manag:ng{lumqur
Logn Account Mo. Survey No. 74/1 (New Survey Mo, 46/1), 639.66/- | OO0~ |11.00 AM|OZ:00 PM| before
LHMUMOO00 1268470 74/2 (New S. No. 46/2), 75 (New 5. No, 47), | November| Rs. [03:00 PM | 03:00 PM | 04:00 PM / NN
76 (New 5. No. 45, BE (New 5. No. 44), 13, 2024 | 55,000/~ / SCHEDULE | \ '-
Villoge of Boisar, Toluka and Dist. Palghar. |/ FORM A ] AE L I
| - : : - - : PUBLIC ANNOUNCEMENT = ; : - oca
7. Swapnil Shreekant Mochne Flot hlln. E-206 an t:_e_l:nncl floor of E -.-",-'mg, JEH!;-:} ?”[;-[-] ggﬂggg}f E;E;cﬂzﬂu‘lgir:tllﬁzci:gggr F':Eéﬁm::n / (Requiation 14 of the Insohiency and Baninuptey Board of India (Volintary T B . s ¢
(Borrower) Rupal Swapnil Machne |Building Type No. EG, on Plot No. 1, Gat Ezl}ldd:" 000~ |11:00 AM | 02:00 F'hﬂ: before L/ Liguidation Process) Regulationa, 2017) x - ervices
Sriaiid il i dimallh L éiﬂ vl ;E:L”Ef];‘;f;ﬁ:?ﬁm"em“' NovernberFe——103:00 PM | 03:00 PM | 04:00 PM /| | FORTHE ATTENTION OF THE STAKEHOLDERS OF SSG ADVISORS LLP : " Increased from
Nandare. Taluka and District- pmghﬁr 13, 2024 | 70,000/- 1| NAME OF CORPORATE PERSON | 556 Advisors LLP 86 to 109!
8. [Pravin Pandurang Holde Flat Mo, 303, 3rd floor, Bullding Mo. D4 (as Ri . Fs, Crecermbeer ;D‘Efl&'{ﬁ'li]ﬁljf_'ﬁlﬁiﬂ'l"ﬂhﬂ P"I"":'-i-l'.:.l:'ll 2 gg;ig;;ﬁg%g;gﬁﬂﬂﬁd OF . 16082017
(Borrower) Privanka Halde, [Ca- per plon building no. 14), Phase [V, 25,03, £0U, 06, 2024 | 13,2024 | 12, 2024 [Possession ; i -
Borrower] Pramila Pandurang Happinest, Boisar, New Got No. 50, Plat 093.6/- Qoo |11:00 AM D200 PMI before 31 AUTHORITY UNDER '-'-':;I_ICH Ragistrar ol Compankes, Mumlal
Halde, (Co-Borrower) Pondurong | Mo, 1, Villoge Kombelgoon, Tol and Dist. | Nevember)  Rs. 03:00 PM | 03:00 PM | 04:00 PM IIEJ?ZTJF?HOP%&RTETF;%H'SF?E%IIETERED
R Halde, (Co-Borrower) Loan Palghar Maharashtra 13, 2024 | 70,000/- - - 13 NEW AC LOCAL SERVICES INTRODUCED W.E.F 27.11.2024
Account No. LHBOV00001320423 4| CORPORATE IDENTITY NUMBER / | AAK-3287
: B R B G .I:I- = -D bar| Physl LIMITED LIABILITY IDEMTETY | UF" DIRECTION
9. |Archana Sontosh Shintre Flat Mo, 2B, 15t Floor, Rachana Enclave, 5. o ipeizbisRosd etaiae i el e L leol NUMBER OF CORPORATE PERSON | :
(Borrower) Santosh Baburao Plot Mo. 15, Survey No. 5+ 6, Hissa No. 2; | 33.29, | 23.00. (06, 2024 | 13,2024 | 12, 2024 [Possession 5| ADDRESS OF THE REGISTERED | Floor-2, Plot-264/265, Vaswani From L Dopartre | Arival | Wods
Shintre (Co-Borrower) Loan Village Nangargaon, Lonavalo, Dist. Pune | 16456/~ | 000F |11.00 AM | 0200 PM| before OFFICE AND PRINCIPAL OFFICE | Chamhers, Dr Annie Basant Road. Bhayandar Churchgats 0624 0927 FAST
Account Mo, LHMUMOO001255775 Movember| Rs,  [D3:00 FM | 02:00 PM|04:00 PM {IF ANY) OF CORPORATE PERSON | Worli Golony, Mumbai-400030, e Churchgais o T g
13,2024 |2.30,000/ . . | Maharashira e - —— - o
10, |Paromjeet Singh Sujan Singh Property Mo, 1- Fiat No, 201, 2nd floor, Rs. Rs. |December December|December| Physical 6| LIQUIDATION COMMENCEMENT | 2a/11/2024 Virar Churchgate 1405 1528 | FAST
Arora {Borrower) Saranjeet Kour | Building/Wing A, Nirmoann Serrene, Survey| 191,13, | 2000, 106, 2024 | 13, 2024 | 12, 2024 [Possession DATE OF CORPORATE PERSON | Bhayarwdar Andhati 16:45 1715 | FEAST
Arord {Co-Borrower) Loan Mo, 24, Hisso No. 171 (0ld Survey No. 23), 223.06/- —':3%"'— 1100 ;}h:‘ f gz;gg E“‘ ; ﬂ':'f]fgfe 7| NAME, ADDRESS, EMAIL ADDRESS, | Name of Liguidator: Mr. Vivek Gupta P Foia 1830 1944 | SLowW
Account No, LHPUNDO001282284 | Mouje Haveli, Taluka Haveli, District Pune, | November e 03:00 PM | 03:00 PM | 04:00 PM TELEPHONE NUMBER AND THE | Registared Address: Tower 7 Flat 1805, -
. 13, 2024 |4 e 10 REGISTRATION NUMBER OF THE | Urbana, 783 Anandapur Main Road Bhayandar Churchgate 21:15 22:21 FAST
Property Mo, 2- Flot Mo, 202, 2nd floor, 3 LHOUIDATOR Kalkats TOOTOT,
Bullding/Wing A, Nirmoann Serrene, Sunaey %E'}EIE Anandapur Main Road, Ruby Hospital, DOWN DIRECTION
Mo 24, Hisso Mo 11 (Obd Survey Mo, 23], — I":I:HltE_lI-EI_- TOO107, West Bengal .
Mouje Haveli, Taluka Hoveli, District Pune, Hs. Emaill: liquidatorssglip@gmall.com / From - T_"" - Departure Arrival | Mode
200,000~ gupta vivekaca@gmail.com! Mahalzawmi Barivali 06348 07:34 SLOW
Property Mo. 3 - Flot No. 203, 2nd floor, R, fpviveel g mad, com Borivall Bhayandar 0737 07:52 | FAST
Building/Wing A, Nirmoann Serrene, Sunvey 20.00, Contact, +91 88313 08041 . -
Mo, 24, Hissa No. 171 (Old Survey Mo, 23), 000~ . Regisiration Mo_; IBEVIPA-001/P-P Churchgata Wirar 05:30 152 FAST
Mouje Haveli, Taluka Hoveli, District Pune. Rs. . 02370/2021-2022/1 3530 Churchgate Yirar 1234 1354 FAST
200,000 - Bl LAST DATE FORSUBMISSION OF | 23122024 Charchgsl i T R s e
i LI arg ayanoar = M )
Property Mo. 4 - Flot No. 204, 2nd floer, Rs. | CLAIMS ¥
Building/Wing A, Nirmoann Semrene, Survey 20,00, Matice |s hereby given that $5G Advisors LLP has commeanced Valuntary Liquidation Andheri Wirar 1725 18:20 FAST
Ma, 24, Hissa No. 11 (Old Survey Mo, 23), 000/~ an 2drd Novernber 2024, Bandra Bhayandas e oa3 | SLOW
Mouje Haveli, Taluka Haveli, District Pune, Rs. The stakehofders of S5G Advisors LLP are hereby called upon to submit a procf of - -
700000/~ lhair cleims, on or before 23rd December. 2024, to thae liquidator at the address On 27.41.2024. out of these newly intro
Ll azhar A Nakhowa (Borrowe Flat Mo, SF5, Znd Floor, Loke Tawn, Win Rs. Rs. |DecembenDecemberiDecember| Physicol TRSNECTC Bt ekt 1 run from Churchgate at
Reshmao Azhar Mggthqu [;;_.ﬂ A, Survey Mo, 76F and 312/4A+5 ond ¥ 63,00, 8,33, |06, 2024 | 13, 2024 | 12, 2024 |Possession The fimancial creditors shall submit thew proof of claims by electronic means anly. Al
" H ; ! . = il BO9E.02/- 3335 [11:00 A | 0200 PM| before other stzkeholders may submit the proof of claimsa in person, by post or by electronic
Borrower) Logn Account Mo. Survey Mo, 38+ 108 Hissa 1. City Survey : - gt Frates
NHSHID000828331 Mo. 2180P & Z181P. Plot No: 1, Novermberi Rs:. |03:00 PM | 03:00 PM|04.00 PM = . .
Gurunanak Nagar, Shrirampur, 13, 2024 [B3.333/)- ) Submission of False or misleading proofs of claim shall attract peanalties,
Ahmednagar, Maharashtra- 413700 _ N \E{at&: 27th November 2024 Vivek Gupta (Liguidator)
i i T ace: Kolkata, West Bengal IBEENIPA-DD1/IP-P-023T0V2021-2022/ 13530
12| Azhor A Nokhowa (Borrower) Flat Mo. ST5. Lake Town, Wing A, Rs. Rs.  |December)DecemberiDecember| Physicol < -
Reshmao Azhar Makhowa [Co- Survey Mo. 76P and 312/4A+5 and 82,74, 8.33, DE: 2024 | 13_' 2024 { 12, 2024 |Possession
Hurmwerﬁ Loon Accournt Mo. 5LJI".|'-E:'5-' Mo, 9B+108 Hisso 1, Cit'y' ‘.-':I;Jr'..rey 3-!15.3."— 333~ 11:00 A 'i.;!l':}l:' Pl before ASREc IN DI [F'LIFEU-EI'I' o sub=saction [E:Il.‘.lf Sachon 13
NHSHIOO000R28332 No. 2180P & 2181P, Plot Mo. 1, November| Rs. |03:00 PM | 03:00 PM | 04:00 PM ( ) of Limited Liability Parinership Act, 2008
Gurunanak Nagar, Shrirampur, 13,2024 | 83,333/ R E Corporate Office: 201/202, Ground floor, e i E';g]m&mten Liabillty Partnership
Ahmednogar, Moharashtro- 413709 Andheri — Ghatkopar Link Road, Chakal LF e e U .
— - ) o0 o S . Advertisement to be published in the
13| Azhar A Nakhowa [(Borrower) Flat Mo, FF5, 15t Floor, Loke Town, Wing Hs. Rs. L}E-:umbulg'Ducumh-r:::Dtcc-mhtr F'h}--_t.ut[_l: "l‘lﬂlﬂl Limited Contact: Dhrupad Acharya: 7383127311. Enfail: dhrupadacharya@asrecindia.co.in newspaper lor change of Registerad Office
Reshma Azhar Nokhawa [Co- A, Survey No, 76P and 312/4A+5 and 63,040, 8.33. |06, 2024 | 13,2024 | 14, 2024 |Possescion [ of tha LLP from one state to anothar
Borrower) Loon Account No. Survey Mo, 98+108, Hissa 1, City Survey | 74884~ | 334F é-gligﬂ Al ggigg Em :'ﬂ;-"%fg*; NOTICE FOR TENDER - CUM — AUCTION SALE OF HYPOTHECATED SCANIA BUSES BEFORE THE CENTRAL
m LM | 0 LN o . .
NHSHIDDO00B28333 Mo. 2180P & 218 w—_p”“ No. 1, rﬁi??,_m? f J 83 %23 I I Pursuant to assignment agreement dated 20.10.2022 executed by Volkswagen Finance Pvt Ltd, we as a secured AOVERNMENT WESTEH” “Emﬂfu
Gurunanok Magar, Shrirampur, ' e - . . . . In the malter of Sub Saction(3) of Section
Ahmednogor, Mohaoroshiro- 413709 Ersgg%r F;rls’tgr;)d tt_) sale hypothecated Scania Buses in LOT wise strictly on AS IS WHERE IS, AS IS WHAT IS, and NO 13 of the Limited Lisbility Parinership Act,
1 ; —— asis. 2008
14.(Rojesh Jogdish Shormo {Bommowier) | Bunglow MNo. 2 on the Ground Floor + First Rs. Rs,  |December Decfmh-erlljecemtrer Physical L . . N . . AND
Priya R Sharma (Co-Borrower) Floor, Row House Type 5, Roul Nagar, 9280 %%&D- ?Ei_.ﬂ?ﬂi}i:‘ *{i:?-hgﬂﬁ?:q ; 13, rzuzd, Possession Notlc_e is her_eby given to the public in general inviting tenders in prescribed forms under sealed cover for purchase In the matter of Elgorythm Media LLP
Loan Account Mo, Survey No, 178/3, 19/3/1, 19/3/2, 19/3/3, | 984.08)- | O0OF )11 e |- pefoce of said Scania Buses. (LLPIN: ACF-4813) having its registered
MHPLGOGOO0 1271103 19/3/4, Villoge Kurgoon, Taluka Paolghar, MNovember| Re,  |03:00 PM | D3:00 PM) 04:00 FM Date and Place of Inspection: - Pls refer below office at A/321, Master Mind 4, Rovyal
9 p .
Dist. Thane 1B, 2024 (32,850,000~ . . . - Paims, Aareymilk Cobony, Goregaon Easl,
SrNo. | BusReg No: | Reserve Price EMD Parking Location Date of Inspection Mumbai - 400 065, Maharashira,
] | 1. KA01AJ6162 | Rs.10,00,000/- [Rs.1,00,000/- RUBY ENTERPRISES 28.11.2024 o i the Petitionar
The onling ouction will be conducted on website {URL Link- hitps:fiossets. motexauctions.com) of our auction agency Matex Net Pyt Ltd, The Nelamangala Bangalore Rural To Maotice is heraby given to the General Pubsc
Prospective Bidder{s) must submit the Earnest Money Deposit {(EMD) RTGS/ Demand Droft (DD) {Refer Column E) at ICICI Home Finance Company -562123. thal the LLF proposes to make a pelition to
Limited, Branch Office Address mentioned ontop of the article on or before December 12, 2024 before 04:00 PM. The Prospective Bidder|s) must dlso 30.11.2024 tumadeljzegﬁlr:gr*l g:g?gf%iaﬂﬁﬁﬁgbhﬂl.
submit a signed copy of the Registration Form & Bid Terms and Conditions farm at ICICI Home Finance Company Limited, Branch Office Address mentioned 2. KL45N5037 | Rs.10,00,000/- |Rs.1,00,000/- 'Auto Land—Kottayam, Kerala 02.12.2024 B Jreghiicigl, . e
i r 4 - z artnarship Acl 2008 seaking permission
ontopofthe article on orbefore December 12, 2024 before 05.00 PM, Earnest Money Deposit Demand Draft (DD) should be froma Nationalized/Scheduled KL45N4996 | Rs.10,00,000/- |Rs.1,00,000/- To to change 8 Registerad offica from the state
Bank in favor of “ICICI Home Finance Compaony Ltd. - Auction™ poyoble atthe bronch office oddress mentioned on top of the article. KL45N5029 | Rs.10.00.000/- | Rs.1.00.000/- 04.12.9024 of "Maharashtra™ 1o the state of "West
The general public is requested to submit their bids higher than the amount being offered by the interested buyer mentioned abowve. It is heraby i L At o Bengal™.
infarmed that in cose no bids higher than the amount being offered by the oforementioned interested buyer is received by ICICI HFC, the mortgaged KL45N4988 | Rs.10,00,000/- |Rs.1,00,000/- Ay person whose interest |s likely to be
property shall be sold to the soid interested buyer as per Bule 8(8) riw Rube 2(1) of the Security Interest (Enforcement) Rules, 2002, 3. KA01AG6798 | Rs.10,00,000/- [Rs.1,00,000/- RUBY ENTERPRISES affected by the proposed changa of the
For any further clorifications with regards to inspection, terms aond conditions of the sale or submizssion of bids, kindly contact 1ICICH Hame Finance - ~|Nelamangala Bangalore Rural registered office of the LLF may deliver or
Company Limited on 9920807300, KAOTAGE382_| Rs 10,00,000/- |Rs.1,00,000/- Nemang 05.12.2024 cause 10 bs daliversd of send by
The Authorized Officer reserves the righttn r'&jEl'TBn'," orallthe bids w[thﬂ-urfurnir.hing any further regsons. KAO1AG6384 Rs.1 0,00,000/‘ Rs.1 ,00,000/- To HEQIEEE-rF."d post af |'|.I g'her |:||:l|EE1=|:-|'|3
For detailed terms and conditions of the sale, please visit https: fwwweiciciifc.com/ KAO1AG6383 | Rs.10,00,000/- |Rs.1,00,000/- |Suresh Reddy stock vyard,|  07.12.2024 g;‘m;gr:!ﬂﬁﬁﬁﬁ'hﬂ by
Date : November 27, 2024, Authorized Officer, “ICICI Home Finance Company Limited” KA51D1798 | Rs.10,00,000/- |Rs.1,00,000/- |Hyderabad suppened by an ﬁ!’ﬁrtagulnnthe éﬂ%rm
"x.ff':’“':':-': Palghor, Punre, Ahmednagar, Thaone CIN Number 65322 MH ].EinEwIEIF'L".:lE':II].IILE.|||,..I - — - - Compantes Mumbal, within 21 (Twenty-
Last date for Bid Submission: - Friday, 13.12.2024 till 12.00 noon. on - iy
) . . ne) days from the date of publication of
Date and Time of Auction: - Friday, 13.12.2024 at 03.00 PM this motice with & copy 10 the petitioner LLP
Place of Auction: - ASREC (INDIA) Ltd, Corporate Office, Mumbai al its registered office at the address
Preference will be given to the bidders bidding in alot of 2 or more buses meningd '
rete g g : Elgorythm Media LLP
Tender forms along with terms and conditions of the sale will be available at ASREC (INDIA) Ltd, Bldg. No.2, Unit #1321, Master Mind 4, Royal Paims,
} : P : ; : Aareymilk Colony, Goregaan East,
No.201-202A & 200-2028B, Gr Floor, Sollta'lre Corporate Park, Andheri Ghatkopar Link Road, Chakala, Andherl Mumbai - 400 055, Maharashira,
(East), Mumbai — 400 093 from Monday i.e. 18.11.2024 onwards between 11.00 AM to 04.00 PM against
For and on behalf of
payment of Rs.1000/- (Non-refundable). Elgorythm Media LLP
For more information, please visit www.asrecindia.co.in Sd!-
Avnish Mehta
Date: 27.11.2024 Sd/- Date :27.11.2024 Designated Partner
Place: Mumbai Authorised Officer Place: Mumbai DIN: 00256302
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